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(d)' it so, whether any action Was 
taken in this regard? 

THE MINISTER FOR RAILWAYS 
(SHRI BANSI LAL): (a) The news 
item has come to the notice of the 
RaHway Administration. 

(b), (c) and (d) : Some complaints 
were received in the past from the 
travelling public :md Members of 
Parliament stating that certain passen­
lerB trnvelling in long distance mail/ 
express trains and a Iso delu.<e tra ins 
indulge in consumption oC alcoholic 
drinks and cause nuisance to the fellow 
passengers. 

Taking into account these com­
plaints the Ministry of Railways have 
prohibited consumption of alcoholic 
drinks in a11 Second Class compart­
ments, Air-Conditioned and Non-Air­
Condit ioned Chair Cars and in Second 
Class AC Sleeper coaches. In compart­
ment type coaches namely First Class 
and Fir st Class AC, the following 
notice is displClyed : .. 

"PI ease do not consume alco­
holic drinks in compartments as a 
consideration to the fellow passen­
gers .. " 

The Railway Administrations have 
also been insh uct cd that tra in conduc­
tors, guards, travelling ticket eXJminers, 
ticket checkin~ staff, coach attend:mts, 
etc. should take as d part of their 
respansibility to enforce strictly the 
railways rul es regard ing cor,suanption 
of alcoholic drinks in trains. 

The Rai lways also conduct periodic 
and ~urprjse checks on trains especially 
Rajdhani and other fast trains to appre. 
hend those who indulge in sale or 
drinking of liquor against the railways 
rules. 

Employment to Players in Railways 

2543. SHRI MA.HENDRA 
SINGH: Will the Minister of RAIL­

'WAYS be pleased to state; 

(a) whether (he lood pla)ers, who 
are gradua!es also, are appointed a8 

c· $!; IV employees in Ra ilways 
Departments; 

(b) whethel there is justification 
for appo int ing gradual e playcrs in class 
IV posts; 

(c) whether Government propose 
that such PCI sons shou:d be given 
apPointment in class III posts at least. 

I and 

(d) the. number of players given 
employment in Railway Department 
dUring the last three years, year-wise 
in different categories, c~ltegory-wise ? 

THE MINISTER FOR RAILWAYS 
(SHRI BANSI tAL): (a) to (c) : The 
Railways have prescribed a set of 
guidelines which nre applied while 
considering cases of Sportsmen for 
recruitment in Railway services against 
SPOt ts Quota. There are separate 
guidelines for recluitmcnt in Class III 
and Class (V. The standards for the 
former arc higher 1 han 1 hose for the 
latter. While the SpOl tsmen so recruit­
ed are required to possess certain 
minimum prcscribcj cducat iona} quali­
fication, the Tcal cmph:'sis is laid on 
his/her sporfs achievement at the 
Nat iOllal level. Therefore cases of 
Spor1smcn who may be graduates but 
not sufficiently accompli.,hed in sporl­
ing talent. are nol considered for 
appointmcnl in C;ass III sel vice. They, 
at e, 1 hen offered appointment commen­
Surate with their sports achievement. 

(d) Info! mat ion is being collected 
and will be;a id on the Table of the 
Sabha. 

Nationa) Highway Passing Through 
Madliya Pradesh 

2544. SHRI MOHAN LAL 
JHIKRAM: Will the Minister of 
SHIPPING AND fRANSPORT be 
plc<lsed to state Number of National 
Highways passing through Madhya 
Pradesh and the names of places whic~ 
nre I inked by them? 
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THE MINISTER. OF STATE OF 
THE'MINISTRY OF SHIPPING AND 
TRANSPORT (SHR! Z. R. ANSARI) : 
There are eight number of National 

Hignways passing through t.he State of . 
Madhya Pradesh. Various important 
places connected by them afe given 
be!ow:-

-_._----._-----------_._---_ .. __ ---- -------.-
SI. No. N. H. No, Important places connected 

----- -------- '_-. -------_ .. __ .,_._. -. ,_---._ .. _-

1. 3 Gwalior--Shivpuri -Guna-Biaora-Shaj~~pur 
- Dcw;'s - Indore-Mhow -Gujri-Sendhwa. 

2. Saraipalli- PithoI a-Raipur-Bhilai-Durg­
Rajnandgaon. 

3. 7 Mangawan-Rewa--Maihar-Kalni-Jubalpuf 
- Lakhnar.don-Seoni-Kl{awasa. 

4, 12 Jabnlpur - Belkheda -Dcori - Gohalganj­
Oba idullaganj - Bhopal - Nal singhgarh -
Bittora - Rajgarh. 

s. 25 Shivpuri-Karera-Dinara. 

6. 26 Sagar-Kareli - Narsinghpur-Lakhnadon . 

7. 27 Chakghat-Mangaw'\n. 

8. 43 Raipur - Dhamtari-Kanker-Kondasaon -
Jagdalpur. 

-. --.. ------"~-----... ---_,------ --'--- ---.-

Widening of National Highway No. 29 

2545. SHRI RAJ KUMAR RAJ: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) the year in which the scheme 
to w iden th~ Varanasi-Gorakhpur 
National Highway 'No. 29 was approv­
ed and the time by which its construc­
tion work was scheduled to be 
completed ~ 

(b) whether the work thereon was 
comp~cted within the schedule time by 
the Works Depal tmcnt ; 

(c) if not, the kilomctcrage of road 
where construction work is lying incorn· 
plete at prescnt and the reasons there­
for; and. 

(d) the amount so far spent on 
carry ing out repa irs of the newly built 
reaches? 

THE MlNJ$TBR OF STATE OF 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI) : 
(a) to (d): Out of the total length of 
211.3 Km. of National HighwLlY No. 
29, 200.60 Km" are outside Municipal 
lim il~ and arc I he responsibility of the 
Government of India. 

Since 1972, widenina the road to 
two lanes has been sanctioned in 13 S.S 
Km. length, out of which work has 
been completed in a length of 12S 
Kms. 

Initially, the work in 112.5 Km. 
sanctioned ;n 1972 was deJayed mainly 
due to shortage of funds in t be yea,rs 
)9"14 to 19~O. Tlle$e works were CQtl\-




